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10.09.2003
Mr .B. Khan. : Counsel for the applicant.
Mr. Manoj Bhandari : Counsel for the respondents.

Mr. Khan says that after filing the O.A the
respondents have issued the order dated 29.12.2002,
whereby the applicant has been given proper seniority.

Since the grievance of the applicant has been
redressed .this application is dismissed as having becozﬂ)e

infructuous.
'ﬁq{\’ S
( o &sssbzciavs ) (G.L Gupta )

Member (A) - , Vice Chairman.
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